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PAPER LAID ON THE TABLE

REVIEW ON AGRICULTURAL REFERENCE
AND DEVELOPMENT CORPORATION,
BomsAy

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to
lay on the Table a copy of the@
Review (Hindi and English versions)
by the Government on the working of
the Agricultural Refinance and Deve-
lopment Corporation, Bombay, for the
year ended the 30th June, 1980
[Placed in Library. See No. LT-2801/
81]. »

MR. SPEAKER: Secretary,

ASSENT TO BILLS

SECRETARY: Sir, I lay on the
Table the following five Bills passed
by the Houses of Parliament duting
the current session and assented to
since a report was last made to the
House on the 4th September, 1981:—

1. The Salary, Allowances and
Pension of Members of Parliament
(Amendment) Bill, 1981.

2. The Income-tax (Amendment)
1981. .

3, The Compulsory Deposit Scheme
(Income-tax payers) Amendment
Bill, 1981,

4, The Customg Tariff (Amend-
ment) Bill 1981,

5. The Coal Mines Labour Wel-
fare Fund (Amendment) Bill 1981.
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@Annual Report of the Agricultural Refinance ang Development Corpora-
tion, Bombay, for the year endeq the 30th June, 1980 was laid on the Table

on the 28th November, 1980.



